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Avenue District Court Complex, New Delhi, consisting of the
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ACIM-01 Member |
lerary and Study Sh. Murari Prasad Singh, Spl, Judge (PC Act) (CBI) Chairperson
| Circle Committee ==
! Sh. Sharad Gupta, Presiding Officer, Industrial Tribunal Member "
Ms. Jyoti Kler, Spl. Judge (PC Act) (CBI) Member
ACIM-03 Member
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! B ‘ |
Ms. Vijeta Singh Rawat, Spl. Judge (PC Act) (CBI) Member |
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Me ( hhavi Kapoor, Spl. Tudge (PC Act) (CBI) i Member 7
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Ms. Manisha Khurana Kakkar, Spl. Judge(PC ActyCBI) Membwr‘
ALIM—OZ -cum- ALJ } Member )
Security, Fire Safety and su Shaﬂender Mahk, Spl. Judge(PC Aa) (cm) | Chairperson
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C ommittee Sh San]ay Khanagwal Spl. Judge (PC Act) (CBI) ! Member
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'Di Kavita, Assistant Professor, Environmental Science, Mata Member
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Note : 1. The ngeral Branch in coordination with the Care-taking Branch, RACC will assist the
Committee mentioned at S.No. 23.
2. The Administration Branch, RACC, will assist the Committee mentioned at S. No.24.

However, all the correspondence with the Hon’ble High Court of Delhi, New Delhi shall be

routed through the undersigned.
(D&h Bhatt)

Principal District & Sessions Judge
-cum-Special Judge (PC Act) (CBI),
Rouse Avenue Court Complex,

New Delhi.
No.Commitie/Gaz/RACC/2026/ Y3l — Y BY /L . Dated : pg /o2 j202£
Copy forwarded digitally for information and necessary action to :-
1. The Registrar General, High Court of Delhi, New Delhi.
This is also in compliance to

2. The Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi.
your endorsement bearing No.7143-7168/Misc.(Genl.)/Gaz/2026 dated 02.02.2026 ( Committee

mentioned at S.No.10)
All Judicial Officers, Rouse Avenue Court Complex, New Delhi.

3.

4. The Secretary-II, Central DLSA, RACC, New Delhi.

5. Ms. Meenakshi Chauhan, Advocate, Chamber No.105, A.K. Sen Block, Supreme Court of India, New
Delhi.

6. Dr. Kavita, Assistant Professor, Environmental Science, Mata Sundri College for Women, University of
Delhi, New Delhi. ‘

7. The ACP (Court Security), Rouse Avenue District Court Complex, New Delhi.

8. The District Project Officer(DPO), Delhi District Disaster Management Authority O/o District

Central District, Darya Ganj, New Delhi-110002.

Magistrate,
Chamber No.B-72, B.G.S. Block, Tis Hazari Counts, Delhi

9. Sh. Sandeep Sharma, Advocate,

(Mob. 986831 7640)
10. The Website Committee, Tis Hazari Court, Delhi

11. The P.S. to the undersigned.
12. Ms. Arvinder Kaur, Senior Judicial Assistant, Copying Agency, RACC, New Delhi.

13. Ms. Chitra Mangat, Senior Judicial Assistant, Leave Section/Nodal Officer, RACC,
14. All the Branch In-charges, RACC, New Delhi. ,

35 Sh. Mukesh Kumar, Addl. System Administrator, Computer Branch, RACC, New Delhi.
16. The Executive Engineer(Civil) & (Electrical), PWD, RACC, New Delhi.
17. The Lockup In-charge, RACC, New Delhi.
18. The In-charge, Court Security, RACC, New Delhi,
19. The Police Chowki In-charge, RACC, New Delhi.

Principal District & Sessions Judge
-cam-Special Judge (PC Act) (CBI),
Rouse Avenue Court Complex,

New Delhi.
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